~ BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

" C.P. (LB) No. 60/9/NCLT/AHM/2017

‘Coram: ‘ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
“ ' MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.08.2017

Name of the Company: . Himalaya Trans-Logistics Pvt. Ltd.
' - V/s.
Wind World (India) Ltd.

Section of the Companies Act: Section_9 of the Insolvency and Bankrupc
' Code

NO NAME (CAPITAL LETI'ERS) DESIGNATION _ REPRESENTATION ___SIGNATURE

2. N atetipvr PARIK K fPVOCATE APL o k
ORDER

_Leamed Advocate Ms. Valbhav1 Parikh present for Operational Creditor/ Applicant.
Learned Advocate Mr. Anip Gandhi present for Respondent. -

Applicant filed consent terms and sought leave of this Authorlty to W1thdraw the
Application under intimation of the Respondent '

Apphcant 1s permitted to withdraw the application.

Application is disposed of as withdrawn.

M\@LY’—- .

KKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 8th day of August, 2017.




